2024 -2024%,

7 - VOBl iieisarssraransassannns
=1, son/dayghter/wie of kel Jeruna,

52 ...... years, belonging to Y %Lﬁﬁ‘\/b
service and presently working as W@\t QSQA_&Q”V %Qﬁﬂ/

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

% myself, my spouse and dependants*:
\13\74/ A.  Datalls of movable assets

{Assets in joint name indicating the extent of joint ownership will also have to be

%
Seckilmits,

given)
Sr. | Deseription Seif Spouss Dependant-1 | Dependant-2z | Dependant-3
1 7! 2 94— __'{fi% . _ Name(S) Nama Name Etc. Name |
/)/?/rg:f 0000/- pcvo}— N /&Z n&é
4 (i) | Deposits in 26,000/~

Banks, Financial r!,-T.
vmiorsios | S| ol | wol | WL | 02l

Financial - 0,2 Mﬂﬂe )_

e r\aa Y. | e .

companies

(iv) | Other financial )Q'D.W

instituti
Eﬁnz;%c{? 32‘)010/_ M[/ﬁ Nl Wl |
Policies, etc Wv

{v} | Motor Vehicles

e, (W2l | Wit Wil | pil | il
T [y e ﬁ; 29 Nl | vl | e

weight and
valug)

(vii) | Other assets, oy |
wmies |l |\ AL\ WL M\

intere's,ts ”

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,




8.

[Note: Properties in joint ownership indicating

also have Lo be indicated]

the extent of joint ownership willl

Sr. Description
Ho.

Self

~ Spouse

(i)

Agricultural Land
| - Location{s)
- Survey number(s)
- Extent (Total |
measurement) {

4

“Dependant-1

name(S) | Name

p

Dependant-2
HName

D-!pénﬂnn&d
Etc. Name

|
§
|
|
f
|

Nk

-Current market value |
Non-Agricultural Land
- Location(s)

- Survey number(s}

- Extent (Total i
measurement)
-Current market value

(i

e

il

Buildings (Commercial
and residential)
Location(s)

- Survey Jdoor
number(s)

- Extent (Total
measurement)

| - Current market
value

(i}

oA

(iv) | Houses / Apartments;
etc.

- Location(s)

- Survey jfdoer
number(s)

- Extent (Total
measurement)

- Current market |
value

(v) | Others (such as

N

s =48
r2l |

el

Wl

274

interest in property)

(2)

[Note : Please give separate

1 give herein below the

details of my liabilities / overdues to public financial
institutions and government dues:- ;

details for each item)

Name B address of Bank /
Financlal Institutions(s) /
Department ()

Ameount outstanding as
ON ‘iisansrrissssiasanss i

Sr. Description
No.
(a) (i} Loans from Banks &AL, Y1V

(il) Loans from financial
institutions

A

_@;mﬂﬂm.

(iil) Government Dues:
(a) dues to departments

' dealing with government

accommadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

o
N

o
DS

N
.
e

x




(d) dues to departments [
dealing with telephones | >f\r '
(e} dues to departments
dealing with government 2
! transpert (including %

_ aircraft and helicopters) {7

i {F) Other dues, If any 7<

(b} )] Income Tax including
surcharge [Also indicate Y
the assessment year upto ><
which Income Tax Return | A Z, 15 PR,S\ 4-30M,
flled. Give also Permanent
25

Account Number (PAN)]
(ii) Wealth Tax [Also

Indicate the assessment
year upto which Wealth %
i Tax return filed.] ] )
1 (i) Sales Tax [Only in
case of proprietary ><
_business]
(iv) Property Tax >
C.  Personal Detajl
iR o, - [ PTS/BLA— 1307, ]
Gender - @ (M/F)
et (151016 [1[ITF2] womumm
Class/Group - ' @ (AB/0)
Cadre ai Ii

(Fuli Name e.g. B.A.S.-Bihar Administrativé Service,
[3.5,5.- Bihar Secretarlat Service elc.)
Home District = p A Tf /\/ﬂ ]

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place "?a’ﬁ“\‘gl' "

Dates hml vnorsndinn /
11/02[ 2028,
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Department: &7




